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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THENATIONAL COMPANY LAW TRIBUNAL ON 26.08.2016

NAME OF THE COMPANY: M/s . Keith Stephenson

V/s

DLFLtd.&Anr.

11'D"o ,Mtr Qaapo"J
DLT Lt,\

J. eexs*run SA'D\ tsDv 6( t€{\'lroNE(

ORDER

Both the parties are present. counser for the Respondent states that proceedings
v.vlicr.' were going in the erstwhire company Law Board have been ,tuv"i uio. orou,.da.ted 17l5l2Q11 by the Hon'bre punjaband naryana High court, Hence the matter isadjourned sine die ' parties are at riberty to meniion thimatter.t .ppi"piirt" ,rug"a

\V,,t k'tnuotln"rT
(R. VARDHARAIAN)

MEMB_ER (J)

26m August, 2016
A.K. Arora
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SECTION OF THE COMPANIES ACT: 111


